CENTRAL ADMINISTRATIVE TRIBUNAL
CIRCUIT BENCH, INDORE

. Q.A. No. 588/2002
~-A. No. 588/2002
Tuesday, this the 1gth day of February, 2003

Hon’ble Shrj Justice N. N. Singh, Vice Chairman (J)
Hon’ble Shri Govindan S, Tampi, Member (A)

Smt. Laxmi Baj widow of Mangoo s/o Shanker
Ex Gangman — Vikramgarh A lot
Malipura — A |ot District Ratlam

Applicant
(By Advocate: Shri AN, Bhatt)
Versus

1 Union of Ingig through represented p

the Genera| Manager, Western Railway

Headquarters Office,

Churchgate — Mumbai — 20
2, The Divisiona| Rail Manager

Western Railway

Kota (Rajasthan)

..Respondents
ORDER ¢ ORAL)

Shri Govindan s Tampi:

Heard the learned counsel for the applicant
2 The relief Sought for in this application jg the release of the family
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